BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 109 of 2021 (SZ)

IN THE MATTER OF

Tribunal on its own motion-SUO MOTU based on the

News items published in Dinamalar Tamil Newspaper, Chennai
Edition dated 08.04.2021 “Ranganathar Temple pond is

Becoming a hub for drinking alcohol.”
: PETITIONER

Vs,

1. Additional Chief Secretary to Govt. of Tamil Nadu
Tourism Culture and Religious Endowments Department
Government Secretariat, Fort, St. George
Chennai, Tamil Nadu 600 009

2. The Secretary to Government of Tamil Nadu
Department of Environment & Frests
Government Secretariat, Fort, St. George

Chennai, Tamil Nadu 600 009

3. Additional Chief Secretary to Govt. of Tamil Nadu
Municipal Administration and Water Supply Department
Government Secretariat, Fort, St. George
Chennai, Tamil Nadu 600 009

4. Hindu Religious and Charitable Endowments Department
Rep. by its Commissioner
No. 119, Uthamar Gandhi Salai
Nungambakkam '
Chennai 600 034

5. The Chairman
Tamil Nadu Pollution Control Board
No. 76, Anna Salai, Guindy

Chennai, Tamil Nadu 600 032 =
| X | ) /
ASS?%{I! Wﬁoﬂer/uegal Celi), Join%gmmissiuner (Legal)
Office of the Commissioner, HR&CE Admn., Department'
Page No: HR & CE Admin, Department, Chennai-600 034. '
No of corns: Chennai - 34,
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6. The District Collector
Chengalpet District
Collector Office, GST Road
Chengalpattu 603 001

7 Arulmighu Ranganatha Perumal Temple
Rep. by its Joint Commissioner
Thiruneermalai Main Road
Thiruneermalai, Chennai 600 044

8. Thiruneermalai Town Panchayat
Rep. by its Executive Officer
No. 6-A, Main Road, Thiruneermalai

Chennai 600 004
: RESPONDENTS

REPORT FILED FOR THE COMMISSIONER H.R.&C.E.
DEPARTMENT '

I, S.Sivakumar, S/o.Sambantham, Hindu, aged about 53
years, working as the Joint Commissioner (Legal) in the office of
the Commissioner, Hindu Religious and Charitable Endowments
Department, having office at No.119, Uthamar Gandhi Salai,

Chennai- 34 do hereby solemnly affirm and sincerely state as

follows:

1. I am the Joint Commissioner (Legal) working in the office
of the 4th Respondent herein and as such I am well acquainted
with the facts and circumstances of the case as per the records

available. I am duly authorized by the 4th Respondent herein to file

"~

this report for himself. /
o

Assisfan{Co MMHI Joint mmis_,sicmer (Legal),
Offide o'ﬁ e Commissiosr]ler, ¥ HR&CE Admn., Department, |
: HR & CE Admin. Department, Chennai-600 034. Il
Page No: Chennai - 34, |
|
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2. It is submitted that this report is filed in obedience to the
order dated 21.05.2021 of the Tribunal.

3. It is submitted that after receipt of the copy of order
passed- by this Hon'ble Tribunal regarding the temple tank
beionging to Arulmighu Renganathaperumal temple,
Thiruneermalai, the Executive Officer and Fit Person of
Arulmighu Renganathaperumal temple, Thiruneermalai temple
had made necessary arrangements for calling of ten&er regarding “
to rectify the gap work of the wall of the tank belonging to this
temple.” A detailed report is filed by the Executive Officer in this
Original Application.

4. It is submitted that a copy of the said report filed by the
Executive Officer is submitted herewith in the typed set of papers.

It is prayed that the said report may please be read as part and

parcel of this report.

5. It is submitted that regarding the temple tank belonging to
Arulmighu Kothandaramar Temple, West Mambalam, Chennai it is
submitted that already necessary steps were taken by the then
Executive Officer of this temple to reconstruct the tank by
constructing new compound wall.

6. It is also submitted that follow up action is also taken by
the Executive Officer in co-ordinaﬁon with the officials of Chénnai
Corporation so as to maintain the temple tank by cleaning the
same, by removing the waste from the tcmﬁlc tank and to maintain
the tank properly. For this purpose, the Executive Officer of this

temple had already approached the officials of Chennai

Corporation. _ ,
Sl oo fa‘/
) egal Geit
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7. It is also submitted that in obedience to the order issued
by this Tribunal in 0.A.No.109 of 2021 dated.21.05.2021.

8. The Executive Officer of this temple also contacted by the
Commissioner, H.R.&C.E., Department. The present Executive
Officer of this temple had sent a detailed report to the Joint
Commissioner, Chennai by nafrating the various actions already
taken to safeguard the temple tank and also requested to take
action for appointing one of the officer of the H.R.&C.E.
Department in the Joint Committee (sl (B&@W) as per the
direction of th.is Tribunal in O.A.No.81/2021, datc;,d. 04.03.2021
and 19.05.2021. The said report of the Executive Officer was
received by the Commissioner H.R.&C.E. Department from the
Joint Commissioner, Chennai-2.

9. After perusing the report in detail, necessary order was
issued by the Commissioner in Rc.No.46730/2021/Y1,
dated.24.06.2021 by appointing the Joint Commissioner, Chennai-
2 as representative and nodal ofﬁc-er of H.R.&C.E. Department.

10. A copy of the report sent by the Executive Officer of
Arulmighu Kothandaramar Temple, West Mambalam, Chennai and
the order issued by the Commissioner, dated.24.06.2021 are
submitted herewith in the typed set of papers.

11. Regarding the maintenance of tank belonging to the

terhples in all over Tamil Nadu, which are coming under the

control of H.R.&C.E. Department, the following details are

submitted:

a) in obedience to the order of the Hon'ble High Court,

Madras delivered in W.P.No.3001 of 2018, detailed instructions .

0 @;ﬁg egal Cell), Joint Cér';x_n(issioner (Legal),
Assmfaﬁac ?ﬁ %") HR&CE Admn., Department,

ffige of the Commissioner, _
Page No: HR & CE Admin. Department, Chennai-600 034.
No of corns: Chennai - 34,
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were already sent to the subordinate officers of this Department by
the Commissioner H.R.&C.E. Department in
R.C.No:74319/2019/U2, dated.30.12.2019.

b) In the above said circular, the regional Joint
Commissioners of this Dcpartmént were already appointed as
Nodal Officers for the up-keep and maintenance of the tank
belonging to the temples. A copy of thé said circular is also
submitted with the typed set of papers.

c) Even in the year 2016, necessary circular was also issued
regarding maintenance of tank belonging to the temples. A copy of
thé said circular issued in Rc.No.7184-2016/U2, dated.14.02.2016
is also submitted herewith in the typed set of papers.

12. It is submitted that as per orders of the Hon'ble High
Court Madras in Writ Petition No.19988 of 2020 dated 22.03.2021
public works department of the Government of Tamiinadu has
constituted a committee for framing guidelines for harvesting rain
water and recharge of ground water as well as to drive and store
excess flood water.

13. It is also subxﬁitted that out of 2379 temple tanks
located in 2170 temples across the state under the control of this
department nearly, 1068 tanks are identified ff).r repair and
renovation during the year from.2011—2012 to 2019-2020, about
867 Tanks belonging to temples were reconstructed/alignment

(ysrremioly wopmd Sremwiy) at a cost of Rs.5.30 Crores. Action is also

being taken to renovate 27 temple tanks at a cost of Rs.3.58

[y

crores. /
Asshﬁij Co sn%ﬂﬁg'al Cell), J Oin%:}mmissioner (Legal),
fii
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14.1t is submitted that follow up action is being taken step-
by-step in every year to reconstruct the Tank belonging to the
temples.

15. It is also submitted that as and when it is brought to thé
knowle;:lge of the Commissioner HR&CE Department, necessary
immediate follow up action is taken by the Commissioner,
H.R.&C.E. Department so as to pfotect the tanks belonging to the
temple by issuing necessary orders.

16. It is also submitted that a special drive was conducted
in the year 2014 for revamping 5400 rainwater harvesting
structures and 1004 temples tanks were revamped for rain water
harvesting scheme.

17. The following additional measures are also taken by the
H.R.& C.E. Department to safcguard the Tanks belonging to
temples:

(a) Clearing the encroachment in and. around Temple Tanks.

(b) Putting up compound wall around the tank.

(c) Deepening and desilting the temple tanks.

(d) Relaying the steps of the temple tanks.

(¢) Providing facility for the inflow of rainwater into the

temple tanks and overflow channel for surplus water.

(fj Educating the public to maintain the sanctitj of the tanks

and avoid littering with gar‘bage and plastics.

(g) Putting up Caution board near the temple tank.

(h) To keep the gate under lock and key.

(i) To provide watchman wherever necessary.

‘ /
Asmsgl ?ﬁn SQiD egal Cell) Jom\% ommissioner (Legal),
the Commissionet, HR&CE Admn., Department,
HR & CE Admin. Department, Chennai-600 034.
Chennai - 34.
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18. From the above details it is well found that this
Department is always taking much and lmore care for the well
maintenance of tanks belonging to the temples.

19. For the foregoing subm'issions, it is prayed that this
tribunal may kindly be accept this report.

| 20. This respondent reserves his right to file additional
réport as and when necessary. |

For the foregoing submissions it is .prayed that this Hon'ble
Tribunal may' kindly be accept this report ﬁled for the
Commissioner, H.R.&C.E. Department and the report of the
Executive Officer of Arulmighu Renganatha Perumal Temple
Thiruneermalai and to dispose the 0.A.No.109 of 2021 by issuing

suitable order as this tribunal deem fit and proper in the

- /
Joint &5 missioner (Legal),

HR&CE Admn., Department
Chennai-600 034,

circumsta_nces of the case and thus render Justice.

Solemnly affirmed at Chennai Before me
on this 29 day of June 2021

and signed his name in my

presence. Assi mitiis egal Cell),
' - Office 6f the Commissioner,
HR & CE Admin. Department,
.Chennai - 24,
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE,
CHENNAI

Original Application No.109 of 2021

In the matter of
Tribunal on its own motion-Suo
Motu based on News items
published in Dinamalar Tamil
Newspaper, Chennai Edition dated
08.04.2021

JVs./

(1) Additional Chief Secretary
to Govt. of Tamil Nadu,
Tourism Culture and
Rcligious Endowments
Dc¢partment, Government
Secretariat, Fort.St.George
Chennai,
Tamil Nadu 600 009
AND Seven Others

REPORT FILED FOR THE !
COMMISSIONER,
HR & CE DEPARTMENT

C.Harsharaj
Counse for Government
Cell.98410 67733
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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 109 of 2021 (SZ)

IN THE MATTER OF

Tribunal on its own motion-SUO MOTU based on the

News items published in Dinamalar Tamil Newspaper, Chennai

Edition dated 08.04.2021 “Ranganathar Temple pond is

Becoming a hub for drinking alcohol.”

: PETITIONER
Vs.

1. Additional Chief Secretary to Govt. of Tamil Nadu
Tourism Culture and Religious Endowments Department
Government Secretariat, Fort, St. George
Chennai, Tamil Nadu 600 009.

2.  The Secretary to Government of Tamil Nadu
Department of Environment & Frests
Govcmment Secretariat, Fort, St. George
Chennai, Tamil Nadu 600 009.

3. Additional Chief Secretary to Govt. of Tamil Nadu
Municipal Administration and Water Supply Department
Government Secretariat, Fort, St. George
Chennai, Tamil Nadu 600 009.

4. Hindu Religious and Charitable Endowments Department
Rep. by its Commissioner
No. 119, Uthamar Gandhi Salai
Nungambakkam
Chennai 600 034.

The Chairman

Tamil Nadu Pollution Control Board
No. 76, Anna Salai, Guindy,
Chennai, Tamil Nadu 600 032.

n

Page No.
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6. The District Collector
Chengalpet District
Collector Office, GST Road
Chengalpattu 603 001.

7. Arulmighu Ranganatha Perumal Temple
Rep. by its Joint Commissioner
Thiruneermalai Main Road
Thiruneermalai, Chennai 600 044.

8. Thiruneermalai Town Pan.chayat
Rep. by its Executive Officer
No. 6-A, Main Road, Thiruneermalai
Chennai 600 004.
: RESPONDENTS

INDEX TO TYPED SET OF PAPERS |

S.No DOCUMENTS Eage No.
Commissioner’s R.C.No.7184/2016/U2, 4
1. | dated.14.02.2016
Commissioner’s Circular R.C.No.74319/2019/U2,
2. | dated.30.12.2019 2-4
Commissioner’s Circular R.C.N0.46730/2021/Y1, .
3. | dated.24.06.2021 _ 5-6

Certified that the copies of documents are true copy of the
respective originals. '

"

Governmernt Advocate

Page No.
No. of Corns.:
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE,
CHENNAI

Orlginal Application No.109 of 2021

In the matter of
Tribunal on its own motion-5uo
Motu based on News items
published In Dinamalar Tamil
Newspaper, Chennai Edition dated
08.04.2021

/Vs./

(2) Additional Chiel Secretary
to Govt. of Tamil Nadu,
Tourism Culture and
Religious Endowments
Department, Government
Secretariat, Fort.St.George,
Chennai,
Tamil Nadu 600 009
AND Seven Others

TYPED SET

C.Harsharaj
Counse for Government
Cell.98410 67733
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